I
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| TEM No. 27 Court No. 2 SECTI ON Xl
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.2094/2000

(From the judgenent and order dated 13/10/1993 in WP 7653/ 92

of The H GH COURT OF U. P AT LUCKNOW

RAJ KUMAR MAHAJAN Petitioner (s)
VERSUS

STATE OF U.P. & ORS. Respondent (s)

( Wth Appln(s). for exenption fromfiling OT. )

Date : 03/08/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S. P. BHARUCHA
HON BLE MR JUSTI CE Y. K. SABHARWAL

For Petitioner (s) M. R S. Lanbat, Adv.
M. Lalit Kumar, Adv.
M. Ashok Mat hur, Adv.

For Respondent (s) M. Anil Kumar Sangal , Adv.
M. Yogeshwar Prasad, Sr. Adv.
M. Pranod Swarup, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

...... L........T.......T.......T.......T.......T............T....3d
Exenpti on al | owed.

Leave granted.

(Usha Bhar dwaj ) (Shel l'y Sengupt a)
P.S. to Registrar Court Master



